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1. Apply for Refund Management (RM)

To Apply for RM, you need to invoke the DGFT Web-Portal and Login to the DGFT Web Portal. The RM can
be applied by the Exporter having

a)
b)
c)

Importer Exporter Code (IEC) linked to the user profile.
The IEC should not be in DEL and should be in ‘Valid’ state and not in ‘Suspended’ or ‘Cancelled’ State.

User can initiate refund for extra money which was either paid by user as application fee which is
paid in excess or user has paid for the application in which fee is exempted

d) User can claim refund for the application after expiry of one year from the date of transaction.

No application for refund of fees will be entertained after the expiry of three years from the date of
payment of application.

Following steps to be followed by the users filing for the RM Application.

1. User will login to DGFT customer Portal and after login click on Services >> Payment Related Functions

IRECTORATE GENERAL OF Home About DGFT ~ Services ¥
‘S FOREIGN TRADE

My Dashboard ~

Regulatory Updates ~ Learn~ Indian Trade Service ~ RTI Q 086

DGFT Helpdesk Service

IEC Profile Management
Niranjan's Dashboard
La:

View IEC Related Details

Dgin 09-Aug:2021 16:26:23 Advance Authorisation / DFIA

EPCG

For Your Action Notifications [ Update/Modiy IEC ] [ My IEC ] [ Manage Profile J
Import Management System Y s

Deficiency letter has been generated. Please take
appropriate steps.

Deficiency letter has been generated. Please take
appropriate steps.

Deficiency letter has been generated. Please take
appropriate steps.

Export Management Syste

Online e-COM Application

Other Services

Certficate Managemen:

MEIS

Quality Complaints & Trade Disputes
Deemed Export

SEIS

ROSCTL

Transport & Marketing As:

Certificate of Origin

Policy Relaxation Committee

Enforcement Cum Adjudication
Proceedin

Funcrions

2. Click on Apply for Refund tile

o R amR wERRIE

My DIRECTORATE GENERAL OF
s

S FOREIGN TRADE

Payment Related Functions

What is Payment Related Functions

enable exporters to pr

About DGFT ~

Services under Miscellaneous Payment

Payment Details

Feedback

Miscellaneous Payment

ayment for an existing file. Exporters

L INDIA PRIVATE LIMITED Frequently Accessed Links

Advanced Authorisation m IEC
3 ki

Valid

IEC Status

0

Value of Scrips Approved

e X
Authorisations Issued

Ask VAHEI

Services ~ My Dashboard ~ Regulatory Updates ~ Learmn ~ Indian Trade Service ~ RTI Q 13430

can also view

and track the payment details (successful / failed /

Apply for Miscellaneous Payment

Apply for Refund View Fund Status

[ ]
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3. Click on Start Fresh Application or select an existing draft and click on Proceed with Existing
Application.

o MR FERRmE

M. DIRECTORATE GENERAL OF Home About DGFT ~ Services > My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ~ RTI Q Q‘BO

S== FOREIGN TRADE

Application Fee Refund

La: n 13-Nov-2020 16:45:32

Draft Application | Application for Fee Refund - ANF 2G

Show| 10 4 |entries Search:
Select S. No. Application Number Created On Created By Last Updated On Last Updated By Action
1 ARNREFUNDAPPLY00969804AM22 04/08/2021 18:36 _ 04/08/2021 18:36 TFO1@GMAIL.COM Action ~

Showing 110 1 of 1 entries

Start Fresh Application ¥ Proceed With Existing Application

4. On click of Start fresh application, Application Fee Refund screen is displayed.
Note: User will be able to claim refund of file whose Payment Status is Success. Payment date & Payment
Status will be auto populated when screen is displayed.

Application Fee Refund

Last Login 13-Nov-2020 16:45:32

Transaction Details ~

Important Note Related to Refund

be refund

nt

er should check th

Transaction Id Application Reference Number (ARN) Bank Reference Number
Scheme Name File Number
Please Select v
ransaction Amount (INR) Payment Date Payment Status

From

SUCCESS

Seart

5. Click on Search button to view the Applications for refund in system. Note: User can claim refund for
application with or without file number

Application
Reference Bank Bank

Sel Scheme Number Payment Payment Payment Transaction Reference Effective

ect * Name (ARN) File Number Amount Mode Date Status Id Number Date
Registration- ARNRCMCAPPLY ~ RCMCAPPLYAEP 1470.98 22/07/2021 SUCCESS 303908 pay_HcOXezCzZd 22-07-2021
cum 00969128AM22 C00006743AM2 19:51:42 0dvX1 19:51:42
Membership 2
Certificate
Export ARNEPCGAPPLY DLICOMMSUBO 500 21/07/2021 SUCCESS 303827 pay_HbUBwWxDU 21-07-2021
Promotion 00969083AM22 0008968AM22 12:11:37 Y4eYZf 12:11:37
Capital Goods
(EPCG)
Registration- ARNRCMCAPPLY  RCMCAPPLYAEP 1470.98 20/07/2021 SUCCESS 303787 pay_Hb6h10tL8 20-07-2021
cum 00969043AM22 CO0006730AM2 13:12:07 Sq8vlU 13:12:07
Membership 2
Certificate
Registration- ARNRCMCAPPLY  RCMCAPPLYAEP 30.47 16/07/2021 SUCCESS 303741 pay_HZg%omn0 16-07-2021
cum 00968933AM22 C00006720AM2 22:37:06 UqLcUi 22:37:.06
Membership 2
Certificate
Registration- ARNRCMCAPPLY  RCMCAPPLYAEP 30.47 16/07/2021 SUCCESS 303739 pay_HzfwQhfPB 16-07-2021
cum 00968749AM22 CO0006719AM2 22:24:27 CYWoM 22:24:27
Membership 2
Certificate
Export ARNEPCGAMEN 200 14/07/2021 SUCCESS 303671 11234566 2021-07-14
Promotion D00968809AM2 18:06:37 06:11:11  AsK

Capital Goods 2
vori uwuInc rFaye 4 vl 11




6. Select the file and Application details will reflect

Home / M; d / Refund ent

Application Fee Refund

ogin 13-Nov-2020 16:45:32

A & O
./ J
Application Details Attachment Declaration Application
Summary
Application Details
IEC Number * Firm Name * Branch *
Scheme Name * Process Name * ARN *
Export Promotion Capital Goods (EPCG) Issuance of EPCG Authorisation/Post-Export EPCG Authorisation ARNEPCGAPPLY00S65912AM22
File Number File Date File Status
DLICOMMSUB00008959AM22 18/07/2021 In Process
RA Office Section
RA DELHI RA DELHI - EPCG-2
Note.

1. In case file number is n

ot been submitted fol

ibmitting the application again.

Amount (INR) * Payment Date * Payment Status *
X
R 50000 19/11/2020 14:50:00 SUCCESS
= ransaction 1d * Bank Reference Number *
o
@ 303719 _
w

Bank Account Details

7. Enter the information requested in the application and proceed with Save & Next options.
Note: In Refund Reason section, category 1 & 3 can be selected for applications with number.
Category 2 can be selected for applications without number.

500.00 2020 145 SUCCESS
Transaction Id * Bank Reference Number *
303719 1911200005421
Bank Account Details ~
Note:

k Account, the

sure that the bank

Select Bank Account for Refund *

Show| 10 4 |entries

Select T Bank Account Number Account Holder Name IFSC Code PFMS Status

° . L [ I

Showing 1 to 1 of 1 entries L

Refund Reason ~

Category under which refund is being claimed (select any one)

Deposited in excess of the specified amount of fee * @) Yes No
Rpplication fee deposited in excess of the specified amount of fee

IF Value of Authorisation / Duty credit value of the Certificate/ scrips

Actual Fee Applicable (INR) * Amount to be refunded *
pplied for (INR) *

Feedback

400
12,154

Deposited but no Application has been made * (| Yes @ No

Deposited in error but applicant is exempt from fee payment * (| Yes @ No
Reason for Refund Request

Please state the reason for refund request *

Refund request for EPCG file @
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8. Validate the application details in the summary page and click on Submit button.

Home / MyDashboard / Refund Management -

Application Fee Refund

Last Login 13-Nov-2020 16:45:32

& © 4 ®

Application Details Attachment Declaration Application
Summary

° Success Message x

Draft Application Number ARNREFUNDAPPLY00969901AM22 has been successfully saved,

Application Details

IEC Number Firm Name Branch
E Scheme Name Process Name ARN
v
Rl Export Promotion Capital Goods (EPCG) Issuance of EPCG Authorisation/Post EPCG Authorisation ARNEPCGAPPLY00S!
2
°
[l File Number File Date File Status
o
PSB DLICOMMSUBOOD0SI5IAM22 18/07/2021 In Process
Amount (INR) Payment Date Payment Status
500 19/11/2020 14:50:00 SUCCESS
= VYR TIETRUY UG Ul U Pl UCUISTS @10 U T SSUETTIRIILS [EUE 111 U5 appication @i e UUs @iiu Lo TELL W UTE DESUUT 11y RIUWISUEE 10 UG 1es DSETT COMNUEaIEU Un WItTISIU RS 10111 U= Uity

understand that if any information furnished in the application are true and correct to the best of my/our knowledge and belief and nothing has been concealed or withheld there from.
« | hereby certify that | am authorized to verify and sign this declaration as per paragraph 9.06 the foreign Trade policy

() You have ticked the box as of g details.

company

Name

9. File number is generated and can be tracked from Submitted Applications.

Acknowledgement

You have successfully applied for Refund Request

Thank you for Applying

Your File no is: DLIREFUNDAPPLY0O0008995AM22

2. My Dashboard (Submitted Applications)

1. User can check status of Submitted applications, check details of payment details, view lifecycle and
approved, deficient, rejected letters via My Dashboard-> Submitted Applications.
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DIRECTORATE GENERAL OF Services Indian Trade Service
FOREIGN TRADE

Type of scheme * Type of sub scheme *
Please Select v Please Select v
From Date To Date
Application Number File Number
Branch code RA Office
& Please Select v
W

Showing result for : Application process -> Refund Management Application Sub process > Application for Fee Refund - ANF 2G File Num [l

DLIREFUNDAPPLY00008995AM22

Documents

v Life Cycle
Search DSC/eSign Details
Transmission Details
File RA iake 3 Copy
f Sl.No. T Application Number File Number Date Entity Name Branch Office
o View Submitted Attachments
£
° e ARNREFUNDAPPLYD0969901AM22  DLIREFUNDAPPLYO0008995AM22  09/08/2021 RA
® DELHI
w

File Status In Process
Ask VAHEI

Bl vec x

Showine 1 ta 1 ~f 1 anrriec

2. User can also print the summary from dashboard. By clicking on Print button under Action, user will be
redirected to Summary Page and Print Summary button will be there.

RE SR W0 ¢l IH A
GOVERNMENT OF INDIA  MINISTRY OF COMMERCE AND INDUSTRY

o o
My DIRECTORATE GENERAL OF Home About DGFT ~ Services ~ My Dashboard ~ Regulatory Updates ~ Learn ~ Indian Trade Service ~ RTI o} OBD

S FOREIGN TRADE
Application Details
IEC Number Firm Name Branch

Scheme Name Process Name

Sitemap | A- A At | Helpline 1800111550/ 18005721550 | AskVAHE | Language ~ (TASLEEM ~

Ex

File Number

DLICONM

Amount (INR) Payment Status
500 SUCCESS
Transaction Id Bank Reference Number

Bank Account Details

Bank Account Number Account Holder Name IFSC Code PFMS Status

NFUL SOFTW

Refund Reason

Category under which refund is being claimed (select any one) 4

Deposited in excess of the specified amount of fee Ask VAHEI
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+ | 3 O

1.Application Details

Branch _ Schme Nars Export Promotion Capital Goods (EPCG)
Process

Name ARNEPCGAPPLY00968912AM22 ARN ARNEPCGAPPLY00968912AM22

File Number DLICOMMSUBO0008959AM22 File Date 18/07/2021 #lese NA

File Status In Process Amount (INR) 500.0

g:{:‘e"' 19/11/2020 14:50:00 Payment Status SUCCESS

Transaction 303719 Bank Reference 1911200005421

Id Number

2. Bank Account Details

Bank Account Number Account Holder Name IFSC Code PFMS Status

B |

3. Refund Reason

3. User can also check the life cycle of application by click on “View life cycle” button under Actions

VIEW LIFE CYCLE

SI.No. Action Action Date
1 Submitted 09/08/2021 06:08:51 PM
2 Deficiency Responded 10/08/2021 02:32:30 PM

Showing result for : Application process > Refund Management Application Sub process > Application for Fee Refund -

ANF 2G Application Number - ARNREFUNDAPPLY00969901AM22 File Number - DLIREFUNDAPPLY00008995AM22

Action By

Importer/Exporter

Importer/Exporter

4. Similarly, User can Respond to Deficiency of Deficient File via ‘Respond to Deficiency’ button under
Action. User will be able to update the application form as per deficiency remarks and will submit the

application again.

By choosing Amendment as Yes or No, User can submit the form (editable fields or attachment) as per

requirement.
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Showing result for : Application process -> Refund Management Application Sub process -> Application for Fee Refund - ANF 2G File Number -

DLIREFUNDAPPLY00008995AM22

Search:

File RA
SLNo. T Application Number File Number Date Entity Name Branch Office Action
(-] ARNREFUNDAPPLY00969901AM22  DLIREFUNDAPPLYOO008995AM22  09/08/2021 RA
DELHI
File Status Deficient
Showing 1 to 1 of 1 entries
DEFICIENCY LETTER X

Showing result for : Application process > Refund Management Application Sub process -> Application for Fee Refund - ANF 2G

Application Number - ARNREFUNDAPPLY00969901AM22 File Number - DLIREFUNDAPPLY00008995AM22

Deficiency issued RA Deficiency Previous Respond to
Sno 1  date office View Respond Remarks Deficiency
1 10/08/2021 RA DELHI View sa The requester is not
eligible
2 10/08/2021 RA DELHI View sa The requester is not
eligible

Showing 1 to 2 of 2 entries >

View Previous Responds

File number will be same for Respond to deficiency and will go to DGFT Officer for further processing.
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DEFICIENCY LETTER X

Do you want to amend application?

5. Once file is approved, the status will be changed to Approved-Pending Disbursal for disbursal of
refund.

®s ARNREFUNDAPPLY00969955AM22  HQRREFUNDAPPLYOO008736AM22  09/08/2021 -

File Status Approved - Pending Disbursal

6. Once the disbursal is approved, file status will be changed to Disbursed.

@s ARNREFUNDAPPLYD0969955AM22  HQRREFUNDAPPLYO0008736AM22  09/08/2021 - DGFT(HQ)

File Status Disbursed
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